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population affected was
504 lakhs, human lives lost were 1,577 and
the total damage was reported as Rs. 1,653
crores.

I visited the flood affected areas of
Assam on /9th and 20th July, 1985 cover-
ing an extensive area of about 400 kms
from Majuli Island in the Brahmaputra
river on the East to Gumi-Palasbari reach
of the river on the West. I had discus-
sions with the Chief Minister of Assam
and the Ministers and officers concerned
from the North-East region regarding the
flood control measures in the region.

One of the main reasons for the moun-
ting damages and losses is the increased
use and occupancy of the flood-prone areas
in an uncontrolled manner and encroach-
ments into the natural waterway of the
river by the people. To prevent this, a
Model Flood Plain Zoning Bill had been
suggested to the States in 1975. However,
except for Manipur, no State has enacted
legislation for the purpose.

I had written to the Governor of Pun-
jab, Chief Ministers of States and the Lt.
Governors of the Union Territories well in
advance to take precautionary steps to meet
any flood situation in their StateslUnion
Territories during this monsoon season.

The Central Water Commission has a
network of 145 flood forecasting stations
on several major inter-State rivers. Since
May, 1985, over one thousand four hund-
red forecasts have been issued so far to the
State Authorities concerned. Eightyiive per
cent, of these forecasts turned out to be
correct within the desired accuracy range
of + 15 cms. and such forecasts have
been very useful.

Recently the Ministry of Irrigation &
Power have set up a Committee under the
Chairmanship of Chairman, Brahmaputra
Board, to monitor the flood control works
undertaken in the Brahmaputra Valley by
the Government of Assam. The Union
Ministry have decided to release the Cen-
tral assistance for these works quarterly on
the basis of the reports from the Monitor-
ing Committee. As an immediate measure
of relief, an ad hoc advance of Rs. 4
crores has already been released for ex-
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pending the flood control works undertaken
by the Government of Assam. The Brahma-
putra Board is already working on the
preparation of a master plan for flood con-
trol measures in the Brahmaputra Valley.

A comprehensive master plan for the
food control measures in the Ganga Basin
is under preparation by the Ganga Flood
Control Commission. On 27th June, 1985
the Ganga Flood Control Board reviewed
the position on the Master Plan as well as
the preparedness of the Basin States to
meet the flood situtaion in the monsoon of
1985, when it was also noted that repair
and restoration of the breaches in Eastern
Kosi Embankment and Mahananda Emb-
ankment caused by the floods in 1984 have
been carried out.

A brief State-wise report regarding the
flood situation and the flood damages so
far during this monsoon is placed on the
Table of the House.

Report on The Flood Situation in tbe var-
ious parts of the country.

Flood situation in the conutry (As on 29th
July 1985)

During this year, the South West monr
soon advanced over Kerala on 28th May,
1985. 4 days earlier than the normal date
of onset ie. June 1st. By 14th July, the
monsoon covered the entire country. The
India Meteorological Department has divi-
ded the country into 35 sub divisions from
Meteorological considerations. Upto 24th
July, the rainfall was either in excess or
normal in 23 subdivisions. It was, however,
deficient (20 per cent to 59 per cent below
normal) in Andaman & Nicobar Islands
f—35 per cent); Nagaland, Manipur, Mizo-
ram und Tripura (—23 per cent); East
Rajasthan (—43 per cent); West Madhya
Pradesh (—48 per- cent); Gujarat (—37
per cent); Madhya Maharashtra (—21 per
cent); and Coastal Karnataka (—20 per
cent).

Reports received so far from the State
Governments indicate that heavy rains]
floods of varying intensity have occurred in
the States of Assam, Bihar, Jammu &
Kashmir, Kerala, Maharashtra. Manipur,
Punjab, Tripura and West Bengal and the
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Union Terirtories of Arunachal Pradesh

and Goa. Daman & Diu.

Appendix T indicates the list of flood
forecast sites maintained by Central Water
Commission where the rivers have crossed
the warning level during 1985 monsoon till
29-7-1985 and for which flood forecasts
were issued by Central Water Commission
to the State authorities concerned.

The total value of the damage caused
by heavy rains|floods during current seas-
on as on 29-7-1985 is reported to be of
the order of Rs. 615.62 crores. Human Ji-
ves so far reported as lost are 340. The
position regarding flood situation in the
affected States is given below and del ails
of damage that have been reported so far
by the State Government are given in
Appendix TT.

Assam.—The State experienced two
waves of floods: the first one from 20-5-85
to 13-6-1985 and the second from 16-6-
1985 whith is still continuing. During
these two spells of floods, the Brahmaputra
and its tributaries viz. the Burhi Dehing,
the Subansiri. the Kopili, the Dhansiri, the
Pagladiya, the Puthimari, the Manas, the
Beki and the Sankosh crossed their respec-
tive danger levels at various places.

The first wave of floods affected parts
of Sonitpur, Darrang, Barpeta, Lakhimpur,
Sibsagar, Kokrajhar, Dibrugarh and Kam-
rup districts. Road and rail communica-
tion was disrupted at some places in the
State. In Mariagaon subdivision ten, fami-
lies were affected due to erosion. In Kamrup
district, erosion occurred in the right bank
and left bank embankments of river Puti-
mari on 31-5-1985 and 6-6-1985 respec-
tively. Right bank embankment of river
Nona breached on 4.6.1985. In Lakhimpur
district, spoil bund along left bank of
river Bramajan was cut by public on 28th
May, 1985. Erosion occurred in the newly
constructed retirement of Kumotia. Old
Brahmaputra dyke near Talipara and right
bank of river Gabharn in Sonitpur district
were eroded. Erosion also occurred at
right bank embankment of river Dikrong
at KM 3.0. left bank of river Gangadhar
in Kokrajhar district and along banks of
river Pagladiya and river Kumotia in Dhe-

[30 JULY 1985]

by Minister 254

maji subdivision. In Sonitpur and Darrang
districts, embankments along both the
banks of river Saktala were damaged due
to overtopping at several places.

The second wave of floods affected parts
of Sonitpur, Goalpara. Nalbari, Dhemaji,
Kamrup and Barpeta districts. Tn Jorhat.
subdivision,  Janjimukh-Mudoijan =~ PWD
road breached on 18.6.1985. Left hank
embankment of river Solangi in Sonitpur
district was cut by public on 27.6.85 and
the river changed its course through the
cut and inundated the adjoining areas.
Erosion took place at various places in the
embankments in Sonitpur. Kamrup, Bar-
peta and Goalpara districts. Entire right
bank embankment of river Dhansiri, a
south bank tributary of river Brahmaputra,
was overtopped between Panjan to Bor-
pathar and breached at 7 places. Brahma-
puna right bank embankment adjacent to
Hajo was eroded from KM 4.97 to 5.10
on 8-7-85 in Kamrup district and water
spilled to the countryside. Erosion is also
reported at various places in Nalbari dis-
trict, in the left bank of river Gainadi and
at KM 36 of dyke of river Subansiri. Left
bank embankment of river Hajo, the tri-
butary of river Brahmaputra was cut by
public on 10.7.1985. In Dhubri district, do-
wel bund at Kumarganj was overtopped in
many breaches and flood water, spilled over
In Dhemaji district, Kumotia dyke breached
at KM 5 on right bank and KM 7 on left
bank. Brahmaputra dyke near Silghat at
KM 14 was cut by public on 21-7-85. Left
bank embankment of river Durpang, the
northern tributary in Lakhimpur district
breached due to erosion on 19-7-85.

In total, there are reports of fourteen
breaches and five cuts in embankments in
the Brahmaputra Valley.

In Barak basin, river Barak and its bran-
chesjtributaries  viz., the Katakhal, the
Kushiyara, the Longai, the Sonai, the
Rukni. and the Singla were in floods since
lasi week of May, 1985 and flowed above
danger level. River Barak at Annapur-
naghat surpassed its previous high flood
level of 21.08 metres recorded in 1966
and attained a level of 21.45 metres  on
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2".6.1985. River Longai at  Chandkhira
PWD road bridge site also surpassed its
previous high flood level of 25.02 metres
recorded on (5.5.1985 and attained a
level of 25.04 metres on 18-6-1985.

The Hydrological Observations & Flood
Forecasting Organisation of the Central

Water Commission has flood forecasting
station on river Barak at Annapurnaghat.
It was forecast that water level would be
2149 metres by 2100 hours on 19-6-1985
and be at 21.35 metres at 2400 hours on
20-6-1985 with falling trend.

Parts of Patharkandi, Karimganj. Badar-
pur and Silchar towns including the Tara-
pur locality and the railway line in the
station yard of Silchar were affected. Right
bank embankment of Nurulcherra. a tribu-
tary of river Longai in Karimganj district.
was cut by public at three places on 28th
May. 1.985. Embankments were overtopped
and breaches occurred at various places in
Karimganj and Cachar districts. Thus, In
total 24 number of breaches have been
reported in the embankment system of Ba-
rak. Longai. Singla, Sonai, Nurucherra and
Katakhal. Also 13 number of cuts made
by public have been reported in the
embankment system of Barak, Madhura
and Nurucherra besides erosion at various
Road  communication  was  disrupted
on Kartrnganj-Dharamnagar and Shillong-
Silchar roads. Rail communication was also
disrupted in Karimganj. Army was dep-
loyed on 21st June, 1985 for rescue pur-
poses and the marooned people were shifted
to safer places. The flood situation is re-
ported to be improving though the receding
trend of the water level is slow.

Bihar—River Kosi at Baltara crossed
danger level for the first time on 17th July.
J985 and is still in floods. River Burhi
Gandak, Bagmati. Kamla-Balan and Maha-
nanda are also in floods and are flowing
above the danger levels.

The Eastern Kosi Embankment had brea-
ched near KM 75 during the floods of
September. 1984. The breach has since
been close>'l and the position so far is re-
ported as safe. Repair works for the bre-
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aches in Mahananda embankments have
also been reported as completed. Retired
embankments have since been constructed
al the three uaps (Thori gap, Semarbari
gap and Bhitha gap) caused by the breaches
in 1983 in Piprasi-Pipraghat section of
Gandhak right embankments in Bihar.

The districts of Monghyr and Gopalganj
are reported to have experienced very heavy
rains and due to rise in water level and ero-
sion, Badua upper nala reservoir (on tri-
butary) of river Badua) constructed in the
last week of June, 1985 breached on
1-7-85 in Monghyr district. The road con-
necting the Motihari retired bund with the
old bund in Gopalganj district also brea-
ched. The Mahananda is reported to have
caused erosion in its right embankment.
The Ganga is also reported to have eroded
western portion of two retired bunds in
district Katihar.

The floods have affected 129 villages in
six districts till 28-7-1985.

Jammu and Kashmir— Due to local
heavy rainfall and flash floods, 28 human
lives were lost due to house collapse and
drowning.

Kemla.— Heavy rains] unprecedented
Hoods, sea erosion and landslides in the
last week of June, 1985 affected whole
State and caused severe damage to houses
crops, school-buildings and private proper-
ties. Besides, 7337 kms of P.W.D. roads.
National Highway, rural roads, bridges,
sea walls, minor irrigation structures and
canal systems of seven major irrigation
projects were also damaged. Human lives
reported as lost are 102. A Central Team
visited the affected areas from 16th to 19th
July. 1985 for assessing the situation.

Maharashtra—Heavy rainfall occurred
in Bombay city during the month of June.
1985. Bombay (Colaba) recorded a rainfall
of 25 cms. on 17-6-1985 paralysing the
normal life in the city. Human lives so far
reported as lost due to heavy rains and
landslides are 75.

Manipur.—Rivers Imphal and Purpose

rose
in Hoods in the last week of May, 1985.
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Two breaches took place in the embank-
ment of Imphal river on 26-5-85. Flash
floods came from a number of hill streams
in Bishenpur and Imphal districts and as
result, number of houses and paddy fields
were damaged. Heavy erosion took place
effecting embankments and villages as few
places.

Punjab—There was intense rainfall in
Jullunder, Hoshiarpur and Kapurthala dis-
tricts on the night between 18th and 19th
July, 1985 which seemed like a cloud-
burst. Jn a few hours, the choes carried
very heavy discharge of about 2 to 3 times
of that for which the embankments were
designed which resulted in the spilling over
ot the embankments.

Heavy discharge carried by the choes
could not be passed through the drainage
crossings under Jullunder branch, with the
result that water headed up on the upst-
ream side and entered the canal and then
branched at a number of places.

Near Alwalpur, the 'Madras-Jammu Ex-
press' was marooned on the 19th July as
the rail track was completely flooded. Ab-
out 1200 passengers had to be evacuated
by boats and brought to Jullunder from
where a special train was deployed to send
them to Pathankot. National Highway
between Jullunder and Amritsar was brea-
ched and the rail traffic between Pathan-
kot and Jullunder was suspended as 34
kms of track was damaged/washed away.
Rail track near Lohian junction was cut.
State Highways,, town roads, link roads,
were damaged. Spurs, embankments, bri-
dges and bunds on choes were damaged;
washed away.

1-'lash floods in river Swan affected crops
in 10 villages in Rupar district and some
Kacha houses were damaged. -

Tripura:—Rivers  Juri, Gumti and
Manu were in floods on 17th May, and
flowed above danger level. Four major bri-
dges were washed away due to floods dur-
ing 26th to 28th May, 1985. Large scale
damage occurred to the embankments. A
minor irrigation pump house pipelines was
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also damaged. Fifty villages were submer-
ged and the State Capital was cut off for
24 hours. Road communication was disrup-
ted at Kailaahahar.

Uttar Pradesh.—Landslides were
reported in the river Gola, 4 kms down-
stream of its origin in the hilly areas in
Nainital district in the State, which caused
blockade, resulting in the accumulation of
water and forming of a lake. The blockade
subsequently breached on 24.7.1985. Other-
wise, the flood situation in the State is so
far under control. The State have comp-
leted the Turtipar-Srinagar bund along the
Ghaghra in Balia district before the mon-
soon season.

Apart from the flood forecasting network
established by Central Water Commission
in the State, the State Government on their
own are also issuing Daily Flood Bulletins
to concerned officers and this arrangement
is stated io be working satisfactorily.

West  Bengal—  divers Dwarkeswar
and Gandheswari were in floods on 10th.
July, 1985. One breach occurred in right
embankment of river Dwardeswar ;n
Hooghly district. Severe bank erosion occ-
urred at Barikantatala on the left bank of
river Fulahar. River Kaljani at Balabhut
in Cooch-Behar eroded the lands and
affected the habitation in the area and dis-
rupted local road communication. Erosion
also occurred in left and right embank-
ments of river Kaljani in Jalpaiguri, left
bank of river Siltorsa and in right bank
of river Mansai. A vast area of both
forest and habitation on the right bank of
river Pana was devastated due to its diver-
sion through a new channel in Bhutri for-
est in Jalpaiguri.

Arunachal ~ Pradesh.—Three  bridges
were damaged!washed away on Passighal-
Jonni road. Road communication was
disrupted which was subsequently restored.

Goa, Daman and Diu—Due to heavy
rains in June, 1985, three breaches occurr-
ed in different bunds, inundating land and
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IHE DEPUTY CHAIRMAN:
Biswa Goswami.

Shri

SHRI SHANKER SINH VAGHELA:
(Gujarat): In Gujarat State ther* is no

T AT 9T W@ £, TEN qgr A3
=¥ ZrrIr  =rte

1 would like to know from the Minister
why Gujarat is added in.

-

flood. Here the name of Gujarat is there.

QuaWSfs I T A7 I a9
AT W )

SHRI BISWA GOSWAMI (Assam)
Madam Deputy Chairman, in Assun then
are two waves of floods this year as the
hon. Minister has mentioned in his state-
ment. Practically the entire State has ex-
perienced unprecedented flood and al-
though flood is a regular feature in Assam,
up till now no concrete measures have
been taken fo control floods there. The
Brahmaputra Board is there. I don't know
what the Brahmaputra Board is doing in
the matter of controlling floods in that
area. It has been mentioned in the sta-
tement that a Master Plan is going to be
chalked out. I do not know when the
Master Plan will be chalked out. I feel
that integrated measures for the genera-
tion of hydel power, irrigation and flood
control should be taken up. Unless that
is done, it will be futile to talk about
flood control measures. What we do is
at the time of monsoon, we talk about
flood control measures, and when the
monsson is over we forget this. That is
why the people of that area are suffering
great hardships. Up till now  two waves
of floods have taken place and wo do
not know how many more waves of floods
there will be because in Assam, up to the
month of September there may be floods.
Last year the floods in September was very
devastating in the lower Assam area.
Madam, apart from the flood problem in
Assam, 1 think, perhaps, the hon. Minis-
ter knows that erosion is another very
big problem in the State and that ero-
sion has assumed an alarming proportion.
Some two years ago, the then hon. Mini-
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ster of Irrigation visited the Moriahola
area and assured of certain measures for
protecting the Kaziranga Game Sanctuary
which is  the place of one-horn .Rhino.
And that Game Sanctuary is being eaten
up by river Brahmaputra, but nothing has

by Minister

been done. Although the Minister visi-
ted that area and assured that prompt
protective measures would be taken, up
till now nothing has been done. And

also this matter was referred to the Sup-
reme Court by way of a petition by the
former Member of Rajya Sabha Shri Sureu-
dra Mohan, and the Government at that
time informed the Supreme Court that pro-
mpt measures would be taken, but up till
now nothing has been done, and the
famous  Kaziranga Game Sanctuary is
facing extinction. Therefore, 1 would
like to know from the hon. Minister
what steps in  this direction the Govern-
ment is going to take to protect the
Kaziranga Game Sanctuary. Not only in
the Moriahola area but in the entire area
of Assam in the lower Assam area, in the

Palasbari area and Mukalmua area  many
villages are facing the river eros'on. So,
unless measures to protect them from

erosion by rivers are taken promptly and
on a war-footing, many villages will be
eaten up by the rivers. Therefore, Madam,
I would like to ask the hon. Minister to
enlighten the House as what concrete
steeps the Government will take to stop
the erosion which is assuming a very
alarming proportion in the State of Assam.

Then, Madam, I also want to know
from the hon. Minister whether an ex-
pert team has visited the area to assess
the losses due to the floods. The hon Min-
ister has not mentioned about the number
of human lives lost in the Assa-n floods.
And so far as I know, there are al least
more than 30 human lives lost in the
Assam floods, and the loss of animal life
will be much higher. I would like to know
from the hon. Minister what the total loss
of human lives and the total loss cf cattle
lives are due to the floods.

Then, if an expert team has not visited
the area, it should vish immediately. It
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should visit that part of the country fo
assess the Joss by the floods so that the
Government can sanction sufficient money
to meet the requirements of the people.

These are the questions that 1 wanted
io ask.

SHRI S. W. DHABE (Maharashtra):
Madam Deputy Chairman, the Minister
has given a comprehensive repor, about
the flood situation in the country inc'ud-
iag that in Bombay city and Goa where due
to heavy rains there was heavy damage
to property and about a hundred persons
lost their lives.

la this connection, a report in today's
Navbharat Times states that the situation
in Bihar, Punjab, Assam, Arunanchal
Pradesh, Uttar Pradesh and Bengal is
very serious, and it has given ihe details
of the situation. I would liko io know
from the Minister whether any warning
was given by the Central Government to
the various States about the floods which
were likely to occur because in many
States where there was generally no flood
situation, like Punjab, this is the suction
which is occurring this year. The flood
situation has become an annual feature.
In the past we also discussed about drought

and floods situation. Now, we are
discussing about the flood
situation which has affected large
number of people. It is a very ser-

ious matter. In Bihar alone 3 lakh people
are affected by floods. The Minister, has
stated in his statement that a comprehen-
sive master plan for the flood control
measures in Ganga is under preparation
by the Ganga Flood Control Commission
I would like to know since when this
work is going on. Why the Commission
has taken such a long time to submit its
report? The Minister has also said that on
27th June, 1985 the Ganga Flood Control
Board reviewed the posiiion on the master
plan as well as the preparedness of  the
Basin States.  Up till now, what steps the
Government has taken to control the
floods and their recurrence? The Minis-
ter has gone by the plane to review  the
whole flood  situation.  We have  been
hearing this every year. I would liks to
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know whether any warning has been given
to the different States about the floods in
advance? Whether any preventive mea-
sures have been taken in this regard?

I would like the Minister to reply my
above specific questions during his obser-
vation.

SHRI M. M. JACOB
Madam Deputy Chariman, this time the
floods, sea erosion and landslides have
severely affected the State of Kerala and
also some parts of the country as stated
by the Honourable Minister. Soon when
the news came that 102 people died on
account of floods and landslides, our
Prime Minister was gracious enough to
rush some financial assistance for the
families of those people who lost their
lives. At least 52 per cent of the popula-
tion of the State was affected due to the
unprecedented calamity. In this connection
I would like to seek a few  clarifications
from the Miinster regarding the huge losses
suffered by the people in Kerala. Now, the
State of Kerala is not having money to
spend for  the relief operations. The
Kerala State is not very rich to afford
money for relief operations. Thi pre-
sent rule of the Government is that 75
per cent of the money will come as grants
from the Central Government and 25 per
cent will have to be met by the State
Government. Is it possible for the
Government to waive this condition?

(Kerala):

In the light of the recommendations of
j the Seventh Finance Commission regar-
ding natural calamities of an extreme

nature, in such situations the grant* could

be enhanced. I

would like 1» knew

whether it is possible for the Government
to give cent per cent grant in view of the

above

recommendations by the Seventh!

Finance Commission.

The Kerala is a coastal State. It has a
coast of nearly 560 KMs lone. Almost
larger portion of it is affected by -M
erosion. Many coconut trees haw been
lost in several parts of the State. About
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[Shri M. M. Jacob]
176 KMs of vulnerable areas have been
declared as areas of sea erosion. I
would like to know what steps ihe Gove-
rmment would take to prevent sea erosion
on a permanent basis. This is occurring
every year.

As a result of floods and sea erosion
nearly 4.7 lakh houses have been washed '
Therefore, I would request tbe
Minister to wuse his good
the Ministry of Works
adequate funds
in Kerala

away.
Honourable
offices to move
and Housing to provide
for the construction of houses
for those who have lost their homes.

' My next question is: is it possible to give
top priority for the construction of roads
that got damaged this time because the
extent of damage in the roads is so vast
Which eannot be maintained by die State's
financial resources and the next question,
Sir, is will the Government institute u top
level expert study group to find out the
causes of constant and periodical land-
slides in the State of Kerala where people
die when the land-slides occur without
any warning and so many lives are lost?
The next question is: is it possible to pro-
vide adequate funds for our plantations
of cash crops which take five to seven
years to come to yeilding stage like car-
damom, rubber and coconut and such
other crops besides paddy and other
crops that are lost? What steps you con-
template to rescue the cash  crops of
Kerala which are foreign exchange ear-
ners? Another question Sir,: is it possible
to create a permanent fund for cmet-
gency relief at the national level so that
as soon as the calamity happens the aid
also can come simultaneously without
delay? Sir, other matters are the norms
ixed by the Government—norms for house
instruction norms for planting the agri-
cultural areas and all. All that are out-
ated and very old—fixed about ten or
ifteen years ago. Is it not possible fc.r
le Government to revise the norms in
lew of the escalation of the costs? Sir,
1 another question, is whether any
ational policy on flood controls mis conte-
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mplated? Is it possible to have a national
policy where speedy action is required?
Sir, the last question relates to construc-
ting bunds of a permanent nature espe-
cially in places like paddy bow' of
Kerala called Kuttanad? Is it possible to
have bunds constructed of  permanent
nature to avoid recurrence of this cala-
mity for ever and ever?

We are thankful to the Government
this time that the Agriculture Minister
made an aerial survey of the places The
Prime Minister as I mentioned earlier and
the Government of Kerala and the Chief
Minister and the Government acted imm-
ediately to remedy the situation but even
then, Sir, the calamity is so vast and this
requires immediate attention of the Gov-
ernment on a larger scale' and in a mass-
ive manner. Thank you.

gt Tw AW EnARl (I
WaW) WA IR W, A
FE-SA-T TAT A, WS AgAT @
| ot A femw 30 7w
T F@T & G I g9 T@ o
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SHRI KAMALENDU BHATTACHAR-
JEE (Assam); Madam Deputy Chauhan,
the State of Assam recently faced devasta-
ting floods. Floods have almost been an
annual feature in our State, particularly in
Barak Valley. There has been a great
deluge in 1966, 1976 and 1985. Now,
every time there is a huge loss in terms
of property, in terms of human lives and
cattle population,, the Government has to
sanction substantial amount oi money by
way of assistance to the people. Now,
my specific  question is, when there is
already a project report completed on
Barak dam at Tepaimukh and til's CWC
have suggested construction of Bank
Dam, is the Government going to execute
that particular Barak Dam project which
is estimated to cost Rs. 10.87 crore*.

No.2. There has been a fresh flood in
Kachar district, and as it appeared also in
aewspapers, there have been flash floods
in Punjab, while the  Government of
Punjab has declared a financial assistance
of Rs. 10,000 to be given to the nearest
kin of the flood victim, in the case of
Assam the amount is only Rs. 1500 Now,
such steps may give rise to regionalism.
My question is, is the value of a human
life is less in Assam and is the value of
a human life more in Punjab? My 9impie
question s, is the Government contemp-
lating to find out any  norm of financial

assistance' to be given to the near«»t kin
of the flood victims?

Now, Madam, you will quite agree that
during these floods many houses were
completely  demolished. Thousands of
cottages belonging to the poor people
were washed away. These poor people
cannot spend Rs. 5000 or Rs. 10,000
within a short span of time and re-const-
ruct their houses. And you are quite
aware that the Assam Government is not
financially sound enough to provide funds
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for tiie purpose of construction of houses
which the people have lost as a result of
th* wrath of these floods. My question
is, is the Central Government contempla-
ting to grant a handsome and substantial
financial assistance to the Government of
Assam so that the Government of Assam
can give grants to the flood-affected people
Io help them to reconstruct their Icuses

Now, my next question pertains to %e
erosion problem in the Mariahola area in
Jorhat district. There is a constant threat
that the National Park in Kaziranga is
going to be washed out of existence and
there is the erosion problem in Bokakhat
town and there is a huge area of paddy
land under threat. Also in Mukolmua
there is the problem of erosion. My
specific question is, what steps is the
Government of India contemplating to
cheek those erosion and save the people
therein?

My last question. There has been a
furore and hue and cry over a particalar
question and we are all confused over it.
The BJP people and the CPI (M) people
even took out processions and demanded
that the Deputy Commissioner of Kachar
should declare that Kachar is a food-
affected area. A lot of confusion has
been there. Now, my specific question is,
is there any legal provision to declare
that a particular area is a flood-affected
area or not?

With these questions, 1 conclude.

THE DEPUTY CHAIRMAN:  Shri
Suraj Prasad.

ot aew awia(faze) o a7
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SHRI NIRMAL CHATTERJEE (West
Bengal): Madam  Deputy Chairman,
listening to the statements of Ministers
and the discussions through Calling Atten-
tion Notices over the years,- it seems that
this has become a ritual...

THE DEPUTY CHAIRMAN: Mr.
Kalpnath Rai, I want to tell you one thing,

T TER THAT T AT
& faams & wae wmTE
2 AT WWT § ouTRT 0%

1323
*3i1

SHRI NIRMAL CHATTERIJEE:
Should I continue, Madam?

THE DEPUTY CHAIRMAN: Yes
please.

SHRI NIRMAL CHATTERIJEE;....
enacted not once but several times in this
House. Almost the same kind of ques-
tions are raised and the same kind of
answers are given.  And, it has become
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so much a part of our psyche that even
in presenting the facts one is afraid that we
have become rather callous.
We talk very easily in terms of loss of
lives and say that we have lost only 340
lives this year, compared to some 1500
lost previous year. Now, the question that
strikes me is have we started losing
buttle with nature in our country? Have
we given up? Are we on the ascending oi
are we on the declining plane? These
questions arise to my mind for the follow-
ing reasons,. Not only do the areas which are
affected by floods every year
remain  the same, but in every
following year new areas are added to
them. I am not making any mention of
tbe accidental occurrences of nature. We
are unable to take away any areas which
were affected by floods in a significant
manner in a previous year so as to enable
us. to say that such and such. area is no
longer a flood prone area. I want to know
how many areas have we been able to lake
away from the ravages of the floods
which were affected by floods regularly,
through our flood control measures. This
is my question.

Thirdly, there is a problem in (urns
of engineering also. =~ We know that when
dams are constructed, the areas behind
that reservoir  get silted and over the
years” instead of being an asset for cont-
rolling the floods, they become a liability,
creating danger in terms of more floods.
So, there is a problem. We have discussed
it in some other forms also, even in the
Public Accounts Committee, if I may say
so, that in the past, some of our planning
also was misplanning in the sense that
instead of building the dams where
it should be built in the beginning.
We have built the dam where h
should have been built in  the last.
Instead of the starting point of the river, we
may be building the dam at the end. So.
the question of misplanning is also there.
I do not know whether while planning
flood control measures, these things are
looked into. But my question is, we talk
so much about entering the 21st century;
is there any promise that in the course of
the Seventh Five Year Plan, so much of
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area which is flood prone, will be taken
away from that? Is there a promise that
in the course of this century we shall be
able to reduce the flood affected areas- to
the minimum? Is there any target in tbe
course of this century so that we enter the
21st century with pride? Or, do we leave
it to nature admitting our failure to do
anything by saying that it is the vag-iry of
nature? What is our response after the
floods have done so much damage? Can't
we do it and face it as an inter-State pro-
blem? What is the role of the Ceitre?
Madam, the problem occurred last year;
I do not know whether it is going to recur
this year. There is a river in a parti-
cular State which just passes through that
State and if it overflows, it does not affect
that State so much as it affects the neighb-
ouring State. There is no question of bla-
ming that particular State where the
dams are broken...................

THE DEPUTY CHAIRMAN: Please
ask specific questions on the specific sub-
ject. We are not discussing the philo-
sophy of it.

SHRI NIRMAL CHATTERIJEE: In such
a case where that particular State where
it originates, is preoccupied with certain
problems and therefore is unable to attend
to it. In such a case, what kind of
mechanism has the Centre developed?
This is the question. What is the mecha-
nism to see that that aspect is also tackled
so that inter-State understanding also is
not affected. My third quetion.. ..................

THE DEPUTY CHAIRMAN: You put
only specific questions.

SHRINIRMAL CHATTERJEE- You
have permitted me to put questions.

THE DEPUTY CHAIRMAN:1  permi-

tted you to ask a question in the begin-
ning. We have very many people to ask
questions.

SHRI NIRMAL CHATTERJEE. But
you are not putting any question. Are
you?
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THE DEPUTY CHAIRMAN; Please
be serious.  Put your questions.

SHRI NIRMAL CHATTERIJEE; Can't
we evolve—since this has bee ime. a
perennial phenomenon—some kind of
insurance, a fund which would be quite
in size, like the Crop Drought Insurance?
Can't we have a type under the GIC oi a
Hood insumnce to tackle the problem of
output, the problem of property anj the
problem of lives of men and cattle? This
is my last question.
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SHRI PUTTAPAGA RADHAKRISH-
NA (Andhra Pradesh): Madam Deputy
Chairman, when a discussion on floods is
taking place, I am reminded of a p:ovci'b,
man proposes and God disposes. By Gal
F mean the nature.

SHRI V. GOPALSAMY: Now you are
disposing it of here.

THE DEPUTY CHAIRMAN: I wish I
could dispose it of.

SHRI PUTTAPAGA RADHAKRISH
NA: We have many plans to improve
our national economy. We may work
hard and have any number of plans, but
all the progress that is made by us can
be blown off by a single stroke of a natu-
ral calamity, whether it is flood or cyclone
or drought or anything. Natural -cala-
mity is the greatest blow on the natonal
ecomomy and we have to pay a seriou:-
a tention to meet it. It is not the problem
of one nation, it is a universal pnblem.
Recently 1 had been to the United States
of America. There also people were
talking of floods. If a country which is
hieMy advanced in scientific field is not
able to control floods, how can we think
of meeting the natural calamity in its
totality? So, it is an inevitable problem
and while meeting the natural calamity
we have to think of making arrang;ments
for relief measures also.

I do not want to take much time of the
House. I want to talk of a few problems
of my State.

SHRI S. W. DHABE: Tt can continue
tomorrow. (Interruptions).

THE DEPUTY CHAIRMAN: You
cannot decide it. 1 will sittill 120
clock and continue with it.

(Interruptions)

SHRI PUTTAPAGA RADHAKRISH-
NA: I will be very brief. In our State of
Andhra Pradesh two regions, namely
Rayalaseema and Telengana, are severely
hit every year by drought. There is one
region.

THE DEPUTY CHAIRMAN: Are we
talking about floods or drought?
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SHRI PUTTAPAGA RADHAKRISH-
NA: I am coming to the question. Circars
districts here to face cyclones. The entire
State is becoming a victim of natural cala-
mities every year. The Slate Government
have proposed the construction of a flood-
proof road all along the sea coast right
+ from Ichhapuram in Srikakulam to Tada
in  Nellore district. I want to know from
tbe Minister whether there is any proposal
like this. If there is no such proposal, I
make a strong request to the Minister....

' THE DEPUTY CHAIRMAN: You don't
n:cd a road to control floods.

SHRI PUTTAPAGA RADHAKRISH-
NA: It will work like a protection wall.

THE DEPUTY CHAIRMAN: You mean
like a dam.

SHRI PUTTAPAGA RADHAKRISH-
NA: And it will also be useful for taking
relief measures when this region is affec-
ted by floods and cyclones. That is why I
make a strong request to the hon. Minis-
ter through you, Madam, to take up the
construction of a flood-proof road from
Ichhapuiam to Tada in Andhra Pradesh, all
along the sea coast. Thank you very much.

THE DEPUTY CHAIRMAN: Shri
Shanti Tyagi.
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THE DEPUTY CHAIRMAN: One min-
u'e. Mr. Matto.

SHRI GHULAM RASOOL MATTO
(Jammu and  Kashmir): Only one
minute; I won't take more than one
minute.

Madam Deputy Chairman, in the state-
ment that has been laid before the House,
there are only two lines about Jammu and
Kashmir: It is written that 23 human
lives were lost. I want to inform the
Minister about the latest figure. The toll
has exceeded 50. I would like to know
from the hon. Minister if he has sent a
survey learn to the State of Jammu and
Kashmir and if he has sanctioned any
grants. As I have said, the latest toll is
50; 50 lives have been lost. T would like
to ask the hon. Minister if a team has
been sent to Jammu and Kashmir to ass-
ess ihe damage caused by the floods and if
an ad hoc grants has been given to the
State of Jammu and Kashmir. Because
the Government there is very incompetent,
we have to take it up suo molu from here
and ask them to send some money from
here to amelorate the conditions of The
poor people over there.

THE DEPUTY CHAIRMAN: 1 think
more people died in Bombay—seventy-
five—and nobody mentioned about it.
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SHRI S. W. DHABE: I mentioned,
Madam.
{Interruptions)
SHRI SHANKER SINH VAGHELA

(Gujarat): Madam, I would like to know
from the hon. Minister about Gujarat.
About Gujarat only one word is there.
Why is Gujarat added in this flood situa-
uon?

SHRI B. SHANKARANAND: Madam,
I do not know how much time I have
at my disposal. '

THE DEPUTY CHAIRMAN: As much
as you want.

TR HOW @EAE AOSANGT,
qH W TA T AFAT F | AL HITH
qH W7 g Agl fzar zifsr & 33
STEl B

SHRI B. SHANKARANAND: Madam.
I m uic a statement entirely with reference
to Uic flood s'tualion, the current flood
"tuation in The country, I didn't speak any-
thing; abut drought, shortage of water or
anything which is not connected, I have
not,spoken everything which is connected
with water. Today I have learnt from hon.
Members, right from drinking water to
water management, the constitutional pro-
vision of it, droughts and what not.
Though the Members are very eager to
hear about their own questions, I do not
want to lake much time.

For the moment let me refer to the
statement which I have made before the
House. What have 1 said in the House?
In the House I have given a detailed acc-
ount, as far as possible, and from the
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intimation and information that 1 have
received from the States and other Unio
territories and from what I have mysel
seen personally. 1 gave the picture of th
Hoods presently obtaining in the countiy|
I gave the account of damage, loss of lift
and other problems. I thought hon. Mem
bers would enlighten us as to what actio
we can take at present moment. Well, ab- |
out the action that has been taken by th
Government, State-wise, I have given. I '
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thought, perhaps :hey could go through the
note and say, what you have done is eno-
ugh, required or not requir-
6 pM. ed, wastage or whatever it is,
I though that they R could
suggest this. But, of course, they added to
the woes that are already existing oat side
the House.

An hon. Member asked about the floods
in Gujarat. His complaint was: "There is
drought in Gujarat. Where comes the
flood?" I do not know whether the hon.
Member has ever known what has happen-
ed on the 19th of July in Ahmedabad and
Baroda. I hope they are in Gujarat.

SHRI SHANKER SINH VAGHELA:
1 wns in Gujarat. There is no complaint
about flood. But agitation flood is there.
%% f9ref H g@r 21 There is no rain.

SHRI

o &l
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B. SHANKARANAND:

The hon. Members have given accounts
of the loss of property due to house colla-
pses and what not, not, of course, due to
Hoods, but due to torrential rains, down-
pour, precipitation in certain areas which
have caused losses. We are used to mixing
the?e things with the usual damage which
is caused by floods.

Madam, 1 started with my visit fo
Assam. There was a call by one hon. Mem-
ber that I should also have visited Bihar
True. 1 want to visit Bihar. It is not that
I do not want to visit Bihar. I want to
visit all that is affected by floods in the
country. The question is of time. I hope
to see everything myself so that I can
assess the situation correctly.

About Assam, as I told, I went myself
and saw the Brahmaputra in floods, it is
a mighty river. The problem is gigantic, the
solution is no less gigantic, I went by mo-
tor hunch, i went by road on the embank-
ment and I went by helicopter. I covered
about 400 km. of Assam. I saw myself,
and I was really horrified at the behaviour
of the river. It is a serious and a termend-
ous problem to tame the river. T do not
think we will be ever able to avoid the en-
tire floods of Brahmaputra. But definitely
we will tame the river. We will try to tame
the river. We will try to reduce the losses
to the possible extent.
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[Shri B. Shankaranand].
The hon. Members from Assam are aw-
are that we have appointed the Brahma-
putra Board in 1981. And it is hardly for
the last four, five years that the Board has
been working. They have prepared an ap-
proach paper which envisages what should
be done to prepare a comprehensive mas-
ter plan for the entire Brahmaputra with
its various tributaries and to reduce the
horrifying experince of the people during
floods. When I went there, it was the first
flood, may be the second flood, and I was
told that a series of floods occur during the
rainy season, maybe four limes. It is not
all that I have said about Assam. This mi-
ght continue for another two months. |
have seen the measures that the Brahma-
putra Board has taken. Of course, they have
teething troubles, initial troubles because
they are just setting up. We have been tr-
ying to set up, a model plant, to study the
behaviour of the river, there in Assam it-
self rather than everytime running to pune
where we have the research station on wa-
ter and power. But my problem is that in
pune the people who are the experts are
all the factilities to study this problem are
in pune. And I do feel that it is quite
necessary that there should be such a mo-
del in Assam so that this problem ot the
mighty river can be studied and that the
solutions that will be found can be safely
and effectively applied. I do not want to
go into the details  because the details. 1
have given about Assam.

Perhaps hon. Members might be knowing
that I have -released about Rs. 4 crores.
This is not compensation that I have given.
Many hon. Members expect in their heart
of hearts and mind of minds that the Minis-
try of Irrigation should given even relief
fund also. I want to make it clear that the
M'nistry of Irrigation do not give relief
fund. Providing relief fund is not my job.
Had it been my job, I would have done it.
The Irrigation Ministry is mainly concer-
ned with flood control measures. Wherever
necessary we do go to their help in the
form of loock grants and loan assistance.
It is not that I pay everything even for a
house collapse, loss of lift, loss of pro-
perty, loss of crops and what not. I do not
pay compensation. We do not pay relief
funds. We merely help the State Govern-
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ments and other authorities to the extent ot
flood control measures. That is why we
have appointed the Ganga Flood Control
Board; and all the concerned Chief Minis
ters are represented by their Irrigation
Minister who are members of the Board.
There is a committee which is an executive
arm of the Commission and the Ganga
being a river which is flowing through /
States and Union Territories. So, it is a
huge ‘'river. If I ~can say about
Ganga.. .

SHRI R. RAMAKRISHNAN (Tamil
Nadu) : Link Ganga with Cauvery.

SHRI B. SHANKARANAND : I want
to do that. The feasibility is there and
can.. . (Interruptions)

Madam, in Ganga Basin there are sta-
tes like Bihar. Haryana, Himachal Pradesh,
Rajasthan, Madhya Pradesh, Uttar Pradesh,
West Bangal and the Union Territory of
Delhi and as regards the average popula-
tion affected by floods in the Ganga Basin
(he figures are given below from 1953 to
1984:

The population in Bihar in this basin is
60.9 lakhs: Haryana 60.1 lakhs; Himachal
Pradesh 2.3 lakhs; Rajasthan 9.6 lakhs;
Madhya Pradesh 4.2 lakhs; Uttar Pradesh
89.8 lakhs; West Bengal 29.8 lakhs and the
Union Territory of Delhi 0.9 lakhs. Total
'203.6 lakhs. This is about 20 crores. This
is Ganga.

SHRI NIRMAL CHATTERIJEE: Is it
203,6 lakhs? Am I right? Or is it 2 crores?

SHRI B. SHANKARANAND: I did not
say 2 crores. May I say it is 203.6 lakhs.
Now you can understand.

SHRI NIRMAL CHATTERIJEE: Yes.

SHRI B. SHANKARANAND: Then fine
Madam, there are some hon. Members who
are interested in generalised statements.
They are not interested in particular things.
I am also in a way not interested in givin?'
particulars. If I go on giving particulars
perhaps I may take another couple of
hours. I do not think hon. Members are
interested in sitting for a couple of hours,
because many of them who have asked
question have already left.
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SHRI S.W. DHABE: They are bound to
;0, because this matter which was slated
o be taken up at 2.00 p.m. was not taken.
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SHRI B. SHANKARANAND: Some
ion, Members have complained against the
noney being used or spent properly or im-
properly on account of flood control mea-
sures. A few hon. Members have complai-
ned about the misutilisation of the money.
3ne hon. Member “aid that the flood of
.orruption be stopped and somebody has
said that there should be financial control
aver the huge expenditure that have been
aking place in controlling the floods, pre-
venting the soil erosions or prevention of
breaches in bandhs and embankments and
ill that. It is a huge problem. India being
the country where we have the Himalayas,
he Ganges, the Brahmaputra, the Vindyas
ind the Western rivers and the Eastern ri-
ixrs, The Western Ghats and the Eastern
Ghats and the valleys, perhaps, we are
used to floods and rains. That is the reason,
sombody gave the example of Sankara and
Ganga and Sankara had to take Ganga on
his head to ported the people. That is what
is the problem. Madam, may 1 say that
some member said that what is the reason
why we have not been able to prevent flo-
ods and then why we are spending this
money on floods when we have failed to
control them. Madam, I can say we have
been able to do much that we can boast-
fully say that we have done and if I can
give some figures, in our country, the total
flood prone areas: 40 million hectares;
area which can be provided reasonable
degree of protection: 32 million hectares
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and area which we have

up to
March 1980 is 19 million hectares. The
flood control measures including the works
carried out upto March 1984, if I can say
are:

1. Construction of embankments. We
have constructed about 12,531 kins.
embankments. Drainage channels:
25,900—(Interruption).

i AW R W Ao S
g &... (®EA; '

SHRI B. SANKRANAND: I am not
yielding.

Fraartfa @ AT &3 wIH ...
(emmerter) wig@ & T A AT

SHRI B. SHANKARANAND: Village
raised:  4,696; proposed outlay upto
1979-80; 975.93 crores plus 763 crores
in the Sixth Plan. The total comes
to 1,738 crores:;, and these were the
protections, which we have been able
to give till the end of March 1985 to
an area of 13.15 million hectares.
Madam, this is a probem in this coun-
try and' if members can appreciate
that inspite oi the various difficulties,
we have been able to do this. Of
course, rightiy, some members raised
that the de-forestation that is taking
place without anj' control, forest cut-
ting should be stopped. I do agree
with the member who has raised this
issue. Thiy has really created certain
problems because soil erosion is tak-
ing place at gigantic way. The water
that is carrying this soil has really
affected the river beds and it is real-
ly so in certain areas where the river
beds and embankment both are ris-
ing. 1 do agree with th, Hon'ble
member who ha; said this. This is
what is happening. Madam, regard-
ing Kerala, one Hon'ble member said
that and the Hon'ble member wanted
to know as to what has been done to
Kerala regarding the sea erosion that
is taking place on the banks. It is
really so that you have been giving
special  assistance to  Kerala  and
Karela is. the only State in thi; coun-
try which is getting this assistance
and some Ilon'blp member wanted
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[Shri B. Shankaranand] where. He risks even his life by go-
the same assistance to the States ing on the river-bed and having plan-
where there is no sea. I do not tation or cultivation to maintain him-
think such an assistance could be self. There is the risk. We have sug-
given to such States where there gested a model Bill and circulated
is no sea but because there are rivers, it to ali the States so that they can
bank erosions is taking place in those declare' that thls' is the area where
states but we have been taking mea- no action when involves risks of be-
sures to arrest this. Madam. a3 I ing affected by the floods, should be
have  said Members  have  asked favoured.  Unfortunately, no Slate
questions which are not really con- has come fortl‘{. And even long before
cerned with flood control measures. the current rainy season, 1 wrote to
They wanted to know whether I can all the Chief Ministers, Governors
build  flood-proof roads, whether I and  Lt-Governors, ~ whoever  were
can build houses, whelher I can pro- there, to take preventive measures in
vide funds. .. time so that the loss or dam?r;e could

SHRIM. M. JACOB; It all hap- 1
pens because of floods.

SHRI B. SHANKARANAND; It
happens because of the heavy preci-
pitation, not because of floods. Some
Member has suggested—of course, the

suggested—or  hinted  that
of it, the los; part
every year because

allowed to be

has  rightly
the damage part
of it is increasing
human activities are
taken up on the area which is really
flood-prone, and not only on the flood-
prone area but even on the river-bed
when it is dry. People cultivate lands
and they have their residences there.
But sometimes when the flood come?,
they are affected. There are cares
where these people get compensation,
assistance, relief and then again go
there, settle there and ,start their liv-

ing. We cannot blame them because
as long as we do mnot have enough
means of  living, enough  purchasing

power to live a reasonable life, the
poor man has to find his living some-

be reduced to a considerable extent.

I can only say, Madam, thai at the
moment I do not have to reply to queres
which they have made which do not direc-
tly or indirectly relate to floods. But they
have raised issues which are very vitally
concerned with water management, devel-
opment of water resources, whether it is
ground water or it is taking flood waters
to scarcity areas. Two Shantas raised this
question..,

THE DEPUTY CHAIRMAN: Shanti.

SHRI B. SHANKARANAND: I am
sorry. If another Shanti had been there,
I would have said, "Shanti, Shanti, Shanti".
Thank you. Madam.

THE DEPUTY CHAIRMAN: The Ho-
use is adjourned till 11.00 o'clock tomor-
TOW.

The House then adjourned at
eighteen minutes past six of the
clock, till eleven of ihe clock, on
Wednesday, the 31 st July. 1985.



